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     October 20, 2016 
 

                RBI imposes penalty on 
 Credit Agricole Corporate and Investment Bank (India) 

 
         The Reserve Bank of India has imposed a penalty of ₹10 million on Credit 
Agricole Corporate and Investment Bank (India) in exercise of the powers vested with it 
under the provisions of Section 47 (A) (1) (c) read with Section 46(4) (i) of the Banking 
Regulation Act, 1949 for contravention of the provisions of Section 6 of the Banking 
Regulation Act, 1949. 

 
         The bank was involved in providing a host of services to and earning fees from its 
outsourcing agency Credit Agricole CIB Services Pvt. Ltd. As these activities were not 
permissible under Section 6(1) of the Banking Regulation Act, 1949, a Show Cause 
Notice was served on the bank for violation of Section 6 of the Banking Regulation Act, 
1949. 
 

     After careful consideration the bank’s reply, personal submissions and documents 
available on record, the Reserve Bank came to the conclusion that the violation was 
established and warranted imposition of penalty. 

              
 
 
 
                             Ajit Prasad 
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